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ADVISORY NO. 01/2026 — HSNS CESS REGISTRATION AND PAYMENT PROCEDURE

Sub: HSNS Cess - Login procedure and Filing Application for New Registration and
Payment in the CBIC Taxpayer’s portal — Regarding.

%k %k %k % %

Attention is invited to The Health Security se National Security Cess (HSNS Cess)
2025 Act, notified on 16.12.2025 and being introduced with effect from 01.02.2026.

2. The HSNS Cess Application functionalities will be developed and hosted on
the designated Portal (www.cbic-gst.gov.in) (herein after referred to as ‘Portal’) and will
be functional from 01.02.2026.

3. The step-by-step procedure, for carrying out Login, Enrollment, Registration
and Payment activities for taxable person on the portal, with screenshots are enclosed as
follows:

ANNEXURE A- REGISTRATION
ANNEXURE B- PAYMENT
ANNEXURE C - HELPDESK

4. Similar Advisory for filing of Declaration(HSNS DEC-01) & filing of Returns
(HSNS RET-01) will be issued shortly.

5. The above advisory may be widely circulated to sensitize the field officers
and trade.

Digitally signed by
Sahil Imnamdar

Date: 8-01-2026
1 9O - O e BHCR | Sahil Inamdar

falera Agriacers
YUl YT T2, ﬂo-_dé' | DG Systems, Chennai

Encl-As above

Additional Director General,
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To

All the Pr. Chief Commissioners/Chief Commissioners of GST Zones.

The Pr. DG/DG, DGGI/DGGST/DG (Audit)/DG (TPS).

The Commissioner, GST (Policy Wing).

The Commissioner, Central Excise (Policy Wing).

All the Pr. Commissioners/Commissioners of GST.

The PrADG /ADGs of Systems, New Delhi/ Bengaluru / Kolkata/Mumbai
The Joint Secretary, TRU 1

The Joint Secretary, DOR.

Web master, CBIC

Copy submitted to.

The Pr. Director General, Systems & Data Management, New Delhi ------ for information
PS to the Member (IT) ----- for information.
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ANNEXURE A — REGISTRATION
ADVISORY ON HSNS- CESS TAXPAYER REGISTRATION UNDER CBIC-CENTRAL EXCISE TAXPAYER PORTAL

The procedure for new taxpayers to login and register under HSNS CESS is explained as follows:

1. The portal for HSNS CESS is www.cbic-gst.gov.in
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The crucial piece in India’s
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GST will give an impetus to
the economy and facilitate trade & industry
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» Seamiess flow of tax credit from manufacturer/supplier to user/retailer to eliminate
cascading of taxes.

# To create a unified common national market.
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» More efficient neutralization of taxes to make our exports more competitive
internationally.

» Common procedures for registration, duty payment, return filing and refund
of taxes.

» Benefit of exemption/ compounding scheme for a large segment of small

scale suppliers to make their products cheaper.

# To boost investments & exports.

O Seeks to extend the due date for furnishing FORM GSTR-3B for the mom©
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district of Murshidabad in the state of West Bengal. English | Hindi
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http://www.cbic-gst.gov.in/

2. Click on HSNS>HSNS(CESS) LOGIN which leads to the relevant Taxpayer Login
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3. The applicant needs to click the “New User” > “New Registration” icon as illustrated below:

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Revenue

Health Security Se National Security Cess

HSNS Cess Login

UserID *
& Existing User

Password * & Forgot Password & Unlock account

Type the characters you see in the image below

X4ilr E I &+ New User I
I 3 NewReﬁistraﬁon IE ERN Login

m e

9 Know your Jurisdiction

© Copyright Information 2025



4. The following particulars are required to be entered by the applicant:
(i) Name as mentioned in PAN
i) PAN
ii) Mobile Number
(iv) GSTIN & CE Registration Number if any (Not mandatory)
(v) Email Address
Note: The One Time Password (OTP) and other communication will be sent to the above mobile number and email id.
(vi) State of location of the business premises (to be selected from the dropdown menu)
(vii) CAPTCHA

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Reverue

Health Security Se National Security Cess
HSNS Cess New Registration

Name as mentioned in PAN *

PAN * & Existing User

& Forgot Password @ Unlock account
GSTIN

CE Registration Number
&+ New User

Mobile Number *
obile Number (2] New Registration [2] ERN Login

Email Address *

Select a State ~ ¥ Know your Jurisdiction

Type the characters you see in the image below
KiR6u

SUBMIT BACKTO LOGIN

© Capyright Information 2025



5.  PAN details are validated online with Income Tax Portal.
After the PAN details are validated successfully, an OTP will be generated and sent to the Mobile Number and e-mail Id provided by the applicant.

The applicant is required to enter the OTP received.

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Revenue

Health Security Se National Security Cess
Please Enter OTP

828311
& Existing User

QTP sent successfully

SuBMIT Resend OTP

8 Forgot Password & Unlock account

&+ New User
3 New Registration 3 ERN Login

9 Know your Jurisdiction

© Copyright Information 2025



6. After submitting OTP, screen message such as ““Enrollment Reference Number (ERN) generated and sent to your mobile/ email. “
Will appear .

Confirmation

ERN generated and sent to your mobile/email. Please use the ERN Login option for

Registration




7. A 15-digit(Alphanumeric) Enroliment Reference Number (ERN) will be generated and sent to the registered mobile number and e- mail
Id. After that, the applicant should log in using the Enrollment Reference Number (ERN). An OTP will be generated and sent to the
Mobile Number and e-mail Id provided by the applicant.

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Revenue

Health Security Se National Security Cess

Enrollment Reference Number Login

270120260001ERN

& Existing User
dPazgg

dPazX B
&+ New User

B2 New Registration 3 ERN Login

8 Forgot Password & Unlock account

@ Know your Jurisdiction

© Copyright Information 2025



8. The applicant after entering the OTP should click the submit icon as below.

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Revenue

Health Security Se National Security Cess
Please Enter OTP

Enter OTP Received *
& Existing User

8 Forgot Password & Unlock account

SuBMIT Resend OTP

&+ New User

3 New Registration E ERN Login

@ Know your Jurisdiction

© Copyright Information 2025



9. After successful submission, the applicant will be able to view the Taxpayer Dashboard as below:

F
Central Board of Indirect Taxes and Customs O
Ministry of Finance - Department of Revenue

Welcome to DashBoard

m Click below link to Fill Registration

1 [21 HSNS REG-01

© Copyright Information 2025
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10. The applicant who intends to register under HSNS-CESS in respect of Pan masala falling under Chapter 21069020 and other specified
goods to be notified will file “HSNS REG-01 Form”. The applicant can click on the Icon “HSNS REG-01" Form and fill the required details
under each tab of the application form, upload relevant documents and submit the same to the Department.

An overview of “HSNS REG-01 Form” is given below:

Business details
Ministry of Finance - Department of Revenue

o HSNS REG-01

TR Gl Address of Manufacturing Premises (Factory) Categorisation of Taxable Activity Promoter Details Authorized Signatory Bank Details Verification

GSTIN Number (If Any)

Enter GSTIN (If Any)

PAN * CE Registration Number (If Any)
Enter CE Registration Number (If Any)

Legal Name (As per PAN) *
XXHXXL234X

Pratik

Mobile Number *
9685741236

Email Address *

pratiknagrale226@gmail.com

Business Details
Constitution of Business * Date of Commencement of Business * Date on which liability to register arises *

Trade Name (If Any)
l et l [Ijmu:ed Liability Partnership v] 01/01/2026 01/01/2026
Upload Documents
Action

Size

S
No Documents Found.

Upload files for:
€ 'PAN' in JPEG format and file size upte 2mb*®
@ 'Constitution of Business' in JPEG or PDF format and file size upto 2mb* (Document is not required for 'Proprietorship').

* Data Saved Successfully.

© Copyright Information 2025
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Postal Address of Business Premises

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Revenme

<]

B EEERVECTIEN Address of Manufacturing Pres s (Factory) Categorisation of Taxable Activity Promoter Details

Nature of Possession of Premises

HSNS REG-01

Authorized Signatory Bank Details Verification

Property Holding Rights *

Leased v
Address of Manufacturing Premises (Factory)
Name of Building * Flat /Door /Block No. * Road /Street /Lane * City /District *
[(est | [ esTBhawan ] [ | [ crennai ]
State /Union Territory * PIN Code ™ Phone Number Mobile Number *
[Tamil Nadu ~] [ so0028 | [[sad2e04240 | [(saazeg420 ]
Email Address
[ il.com ]
Jurisdiction Details
Commissionerate * Division * Range *
CHENNAISSOUTH v|  [SHOLNGANALLUR v|  [RancEl ¥ 9 Know your Jurisdiction
Boundaries of Premises to be Registered
East® West * South * North *
= | [rest | [res | [we=
Uplead Documents
Document Name Size Action

Browse Documents

Upload files for:

@ 'Proof of Address of Premises’ in POF file size upto 2mb* (In case of Rental/Lease then Rental/Lease Agreement to be uploaded in PDF format

No Documents Found.

® Copyright Information 2025
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Details of Place of Business

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Revenue

o HSNS REG-01

Business Details EULIEELEVE LRI ETWL Categorisation of Taxable Activity Promoter Details Authorized Signatory Bank Details Verification

Nature of Possession of Premises

Property Holding Rights *

Leased hd

Address of Manufacturing Premises (Factory)

Name of Building * Flat /Door /Block No.* Road /Street /Lane * City /District *

= | [ esTBhawan ] [z | [ crennai ]
State /Union Territory * PIN Code * Phone Number Mobile Number *

[Tamil Nagu ~|  [(sooozs | [[sea2e04240 | [[saazeg4200 ]

Email Address

(X i.com J

Jurisdiction Details

Commissionerate * Division * Range *
CHENNAISOUTH ~|  [SHOLNGANALLUR v [Rancel v QKnow your Jurisdiction

Boundaries of Premises to be Registered

East* West * South * North *

= | [(res | [re= | =

Upload Documents

Document Name Size Action
Browse Document

No Documents Found.

Upload files for:
© 'Proof of Address of Premises’ in POF file size upto 2mb* (In case of Rental/Lease then Rental/Lease Agreement to be uploaded in PDF format

right Information 2025
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Categorisation of Taxable Activity

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Revenue

o HSNS REG-01

Business Details =~ Address of Manufacturing Premises (Factory) [EeIGHIUEEILIRO@EYE R Y i1 Promoter Details Authorized Signatory Bank Details Verification

Based on Section 4 and Schedule Il of the HSNS Cess Act, 2025

Category of Taxable Person * Nature of Control over Machine/Process * CTH* Description of Specified Goods [As per Schedule 1) *

—— S e——— F =Sk [p———— v]  [seleacmn >

FISHouS m

© Copyright Information 2025
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Promoter Details

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Revenue

o

Promoter Details

Business Details = Address of Manufacturing Premises (Factory) Categorisation of Taxable Activity

I S ™ N SN
® 70

600028 9442494240

Managing Director

HSNS REG-01

Bank Details =~ Verification

ragun9516@gmail.com

Name of the Person *

test

Address Details

Designation ®

Managing Director

Name of Building*

Flat /Door /Block No. *

Road /Street /Lane ®
test

City /District*

Test

test test
State /Union Territory PIN Code * Office Phone Number Mobile Number *
Tamil Nadu v 600028 9442454240 9442494240
Email Address * PAN *
ragun9516@gmail.com CHTPRO365D
Upload Documents
Action

Document Name
Browse Document

Upload files for:

Add To List

€ Passbock and Account Statement in PDF or JPEG format with file size upto 2mb.

Size

No Documents Found.

® Copyright Information 2025
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Authorized Signatory

‘Central Board of Indirect Taxes and Customs
Mistry of Finance - Department of Revenue

0]
o HSNS REG-01

Business Details ~ Address of Manufacturing Premises (Factory) Categorisation of Taxable Activity Promoter Details NG FEESTIEIGTY] Bank Details Verification

Chief Executive Officer 609606

test

9442494240 ragun9516 @gmail.com

Name of the Person *

Designation ® PAN *
test Chief Executive Officer ~ CHTPRO3ESW
Address Details

Name of Building * Flat /Door /Block No. * Road /Street /Lane * City /District *
test test test test

State /Union Territory PIN Code * Phone Number Mobile Number *

Tamil Nadu v 609606 9442454240 8442434240

Email Address *

ragun3516@gmail.com

Upload Documents

Document Name

Size Action
No Documents Found.

Upload files for:

© 'Authorization Letter' in PDF format and file size upto 2mb*

Add To Ll

@ After filling all the data, Please click on Add to List Button and save the record before Submit.

& m
© Copyright Information 2025
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Bank Details

‘Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Revenue

o HSNS REG-01

ity Promoter Details Authorized Signatory Verification

No Records Found.

Business Details =~ Address of Manufacturing Premises (Factory) Categorisation of Taxable A

Account Details

Account Number *

Account Type * IFSC Code * Name of the Bank *

[ 20334582831 ] [current ~| [ semoooiats | [sm

Name of the Branch *
[sei J

Upload Documents

Document Name Size Action
Browse Docume

No Documents Found.

Upload files for:
@ Passbook and Account Statement in PDF or JPEG format with file size upto 2mb.

Add T

€ After filling all the data, Please click on Add to List Button and save the record before Submit.

FISVioUE m

© Copyright Information
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Verification

Central Board of Indirect Taxes and Customs V]
Ministry of Finance - Department of Revenue

o HSNS REG-01

Business Details ~ Address of Manufacturing Premises (Factory) Categorisation of Taxable Activity Promoter Details Authorized Signatory Bank Details

I, Pratik (Name of Authorized Signatory) hearby solemnly affirm and declare that the information given hereinabove is true and correct to the best of my knowledge and belief and nothing has been concealed therefrom. | undertake to comply with the provisions of the Health
Security se National Security Cess Act, 2025 and the rules made thereunder.

Date: 05-01-2026

Place: *
[ chennai ]

Designation *
= J

* Data Saved Successfully.

© Copyright Information 2025

List of Documents to be Uploaded (maximum 5 no. of documents each 2 mb(pdf/jpeg))

1. Proof of Constitution of business: (Partnership Deed, Certificate of Incorporation, etc.) (pdf)

2. Proof of address of premises: (Property Tax Receipt, Electricity Bill, Rent/Lease Agreement) (pdf)
3. Photo of Promoters/Partners/Directors (jpeg)

4. Proof of bank account: (Cancelled cheque or first page of passbook) (pdf)

5. Authorization letter: For the authorized signatory (pdf)

19



11. On successful submission of the application, Screen message will be displayed as below:
“Your application for HSNS Cess Registration in Form HSNS REG 01 is submitted successfully.

ABCDE1234FHS001 can be used for making payment of HSNS CESS “

Temporary Registration Number

JuLiess

Your application for HSNS Cess Registration in Form HSNS REG 01 is submitted
successfully. Temporary Registration Number BVMPN1320CHS001 can be used for
making payment of HSNS CESS

20



12. The applicant can login to the portal with Temporary Registration Number as Username and the temporary password which is communicated
through email and mobile.

Central Board of Indirect Taxes and Customs (0]
Ministry of Finance - Department of Revenue

Health Security Se National Security Cess

HSNS Cess Login
JHXXXX1234XHS0L
& Existing User
RCxF124x @ & Forgot Password & Unlock account
yoWis
e &+ New U
yDWiS a e

3 New Registration E ERN Login

LOGIN RESET

@ Know your Jurisdiction

© Copyright Information 2025
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On First such login the applicant will have to change the password

Central Board of Indirect Taxes and Customs

(o]
A — _

Health Security Se National Security Cess
Change Your Password

&
& Existing User
---------- ® & Forgot Password @ Unlock account
.......... S

&+ New User
B New Registration 3 ERN Login

susMIT BACK TO LOGIN

¥ Know your Jurisdiction

© Copyright Information 2025

Condition:

“New Password” should consist of minimum 8 to maximum 100 characters (A to Z).
At least one special character(!@#5%"&* ), one numeral (0-9), one Uppercase letter and one Lowercase letter.

22



TAXPAYER DASHBOARD

13. After logging in with the username and password, the Taxpayer Dashboard will be as below

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Revenue f 2- 0

Name : Pratik Jurisdiction : C:CHENNAI-SOUTH > D:SHOLINGANALLUR > R:RANGE |
Welcome to HSNS Cess Portal

© Copyright Information 2025
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14. Thereafter, by clicking the “Menu ” tab, taxpayer is facilitated to pursue any online transactions like e-payment of Cess, e-filing of Declaration, etc.
through the portal .

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Revenme A 2~ O

SNS REGISTRATION “ tion : C:CHENNAI-SOUTH > D:SHOLINGANALLUR > R:RANGE |

ISNS E Payment w

Welcome to HSNS Cess Portal

© Copyright Information 2025
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15. REG-01 will be processed by the Proper Officer and Registration will be granted. The Registration Certificate in form HSNS REG-02 will be generated by system.
The Registration Number syntax will be same as Temporary Registration Number.

FORM HSNS REG-0O2
fSeae Rule Si=s)]
REGISTRATION CERTIFICATE
fUinder Section S¢1) of the Healthh Securnity se Wational Secwunfy Cess Act. 20257

1. Regiswmation MNumiber

2. Legal NMame

3F. Trade MNMarme, iT any

4. Constitution of Busines s

5. Aaddress of Premise (Factory)

SO P ROZ6E5SKH SO0

Hemaunith

test

Limited Liability FPartmnership

Hemanth Bufmna Dishosha 25 .25 Karaikal, Tamil Nadu G096 06

This is to certify that the person whose details are specfied abowe has been registered under the provisions
of the Health Security se MNMabtonal Secunty Cess Act, 2025, hawving acknowledged that they:

» Onwns f possesses f operEmtes S manages J controls the packing machines installed at the abowe
pDremises: or
() Undertake the manual process at the abowve premises;
by which the Speoched Goods (as defined n Schedule | of the Acty are manufactured or produced.
S. Mamure of Possession of Prem ises/Mach ines = Leased
T. Daw of Issue of RC = 2201 -2026
8. Date from which the laility of payment of cess starts = o1 -01 -20 26
9. Jurisdiction Details =
- Cormmis s one rate
- Drinw s o
- Range

- CHEMMASI-MRORTH
T KA D - NI MG W B S KR A R
THEADD1 - RAMGE |

Comnditions -
1 . This Registration Certificate is vald onby for the premises and punposes specified im the applicaticmn
2. The Registration Certificate is not transferable.

S . MNo corrections in the certificate will be wvalid unlkess the reguest for any correction/change is appliced for armnd the
same is acknow ledoged.

<4 _This certificate shall remain walid till the Registramnt carmmes om the acthwvity for which it has been issued or itis
cancelled.

5. The grant of this certificate shall be without prejudice to the rights of any other person (s) ower the registeread
premises or purnpose to which such person may be law fulby entitled .

Mo e

1. This is a system-generated copy of the Registration Certificate. Hence, there is mo meaed for the signature s
stamp of the officer on it.

2 The Registration is subject to post Tacto werification of thae detaills by the proper officer.

If Proper Officer raises any query, Taxable person will receive it offline and reply for the same has to be submitted offline only.
If the Proper Officer Rejects the REG-01 on the grounds that the application is found to be deficient or reply to query is not satisfactory, fresh application has to be
submitted by the taxable person. Rejection intimation will be sent to the Taxable person through Email.



ANNEXURE B- PAYMENT OF HSNS CESS

The monthly cess payable under Section 4 shall be paid by the registered person electronically in the Form HSNS PMT-01, by the 7th day of the same month

for which liability is calculated.

Step by Step Procedure to Login to the Portal to make Payment towards HSNS Cess Liability is as follows.

Step 1: Taxpayer needs to log in to portal with existing user id and password

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Revenue

Health Security Se National Security Cess
HSNS Cess Login

& Existing User
Forgot Password @& Unlock account

kznFg [= ] &+ New User

@ Know your Jurisdiction

© Copyright Information 2025
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Step 2: Under menu > E-Payment, two options are available viz. “HSNS- Generate Challan” and “HSNS- Track Challan”.

v [ Central Bxcise x +

C A Notserure  appgstprep.chec.gov.in/chec-portal-ui/Zhs w & Incognito

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Revenue ‘n l' O

HSNS REGISTRATION tion : C:SALEM > D:ERODE-| > R:DHARAPURAM - | RANGE Last Logged In: Jan 9, 2026, 2:43:07 PM
HSNS E Payment e

Welcome to HSNS Cess Portal

© Copyright Information 2025

Finance headline ] ) Py - 1 ENG 13:01
ﬂ|nmamnﬂamn EE Q Search s b ﬂ - e G u‘: A& B
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Step 3: On clicking “HSNS- Generate Challan”, system displays new screen where taxpayer details such as HSNS Registration Number, email

address, mobile number, Taxpayer Name etc. will be displayed.

I5Y Central Excise

A Notsecure  appgstprep.cbec.gov.in/cbec-portal-ui/?hsns # Incognito

o

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Revenue A L2-0

Name : HMS  Jurisdiction : C:SALEM > D:ERODE-| > R:IDHARAPURAM - | RANGE Last Logged In: Jan 13, 2026, 1:01:00 PM

Taxpayer Details

XHNXXI2BAXHS001 HEMAMAHESS.D089101@GOV.IN 9856741256 1235koiuj_ 12= 1235Chennai Tamil Nadu 600034

Jurisdiction Details

S O S

SALEM ERODE-| DHARAPURAM - | RANGE XP0304

Duty Details Select Accounting Code for HSNS

p—— T S

Account Code Not Selected

*The amount entered must be in whole rupees and not contain decimal values. CLOSE m
**The amount column is left blank OR "0" is entered. In that case, please uncheck the Selection of the Minor Head.

15°C am 2 - ENG 1306
’ Sunny mm Q Search b k= ﬁ - c g u_!‘ A ' T W a0
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Step 4: Taxpayer needs to select the appropriate accounting code mentioned against CESS on Pan Masala, Interest (if any) & Penalty (if any). Major Accounting
Head code allotted for payment of HSNS Cess is 0045. There will be a separate Minor Accounting Head code for HSNS Cess, Interest and Penalty.

Accounting Code for HSNS

Cess on Pan Masala

29



Step 5: Now taxpayer needs to enter the amount (only whole number and not in decimals) corresponding to each accounting code and the total amount is
auto calculated by the system, then click on next button.

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Reverme

Taxpayer Details

HSNS Registration Number Email Address Mobile Number Taxpayer Name Address

TTPTRO3650HS001 rnragu26@gmail.com 9442494240 SaumyNarayana Krishnamoorthy 25 25 25Karaikal Tamil Nadu 609606

Jurisdiction Details

Commissionerate Division Range Jurisdiction Code

CHENNAI-NORTH NUNGAMBAKKAM RANGE | TK1001
Duty Details
e e T e e ]
Cess on Pan Masala 0045 12,000
Total Amount Rs. 12,000
Total Challan Amount (In words) Rupees Twelve Thousand Only

*The amount entered must be in whole rupees and not contain decimal values.
**The amount column is left blank OR "0" is entered. In that case, please uncheck the Selection of the Minor Head.

30



Step 6: Taxpayer will have the option to “Edit” or “Generate Challan”.
Step 7: If “Edit” is selected, it will be navigated to the previous screen and corrections can be made. After making necessary correction, the taxpayer can click
“Generate Challan”.

‘Central Board of Indirect Taxes and Customs
Mindstry of Finance - Department of Revenue A L2~ 0O

Name : SaumyNarayana Krishnamoorthy  Jurisdiction : C:.CHENNAI-NORTH > DiNUNGAMBAKKAM > R:RANGE | Last Logged In: Jan 2B, 2026, 12:41:12 PM

Taxpayer Details

25 25 25Karaikal Tamil Nadu 609606

TTFTRO3650H5001 rmragu2&6@gmail.com 9442494240 SaumyNarayana Krishnamoorthy

Jurisdiction Details
Range lurisdiction Code

Commissionerate

CHENNAI-NORTH NUNGAMBAKKAM RANGE | TK1001
Duty Details
Cess on Pan Masala 0045 12,000
12,000

Total Amount Rs.
Total Challan Ameunt (In words)

*The amount entered must be in whole rupees and not contain decimal valuas. -_

**The amount column is left blank OR "0" is entered. In that case, please uncheck the Selection of the Minor Head.

Rupees Twelve Thousand Only
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Step 8: On clicking “Generate Challan”, CTIN (Challan Temporary ldentification Number) will be generated within 30 seconds.

v m Central Excise X M Central Excise

c A Notsecure  appgstprep.cbec.gov.in/c

Challan Status

Please wait Challan Generation will complete in :

= H Qse LeB=ECOd

~

8

*d

ENG
IN

£ Incognito

1311
E’? d,)) 13-01-2026
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&

15°C
Sunny

m Central Excise

/A Not secure  appgstprep.cbec.gov.in/cl

Challan Status

Challan Generated Successfully with CTIN: 2601002308

== Q, Search

LEBECO®

T £ Incognito

ENG 1311
& Q IN E'? (]])) 13-01-2026
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Step 10: Once challan with CTIN creation is confirmed, “click make payment”. It will navigate to ICEGATE portal from where the taxpayer
can make payment or the taxpayer can also log into www.icegate.gov.in

Central Board of Indirect Taxes and Customs
Ministry of Fimanwe - Department of Revenue

B o T by lurisdiction : C:CHENNALNORTH » DiNUNGAMBAXKAM > RRANGE | Last Logged In: Jan 28, 2026, 12:41:12 PM

Taxpayer Details

H5NS Registration Number Email Address Mobile Number Taxpayer Name 1

TTPTRO3650HS001 raragulB@gmail.com 5442494240 SaumyMarayana Krishnamoorthy 25 25 25Karaikal Tamil Nadu 609606 2601000117 12/02/2026

Jurisdiction Details

e = o e

CHENMNAI-NORTH NUNGAMBAKKAM RANGE | TK1001
Duty Details
Duty Heads Accounting Code Amount in (Rs.)
Cess on Pan Masala 0045 12,000
Total Amount Rs. 12,000
Total Challan Amount [In words) Rupees Twelve Thousand Only

*The amaunt antered must ba in whale rupees and not contain dacimal valuas. _

**The amount column is left blank OR 0" is entered. In that case, please uncheck the Selection of the Minor Head.
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http://www.icegate.gov.in/

Stepll: ICEGATE PORTAL (EXTERNAL)

¢ =2 C % icegategovin W &3 e :

Indian Customs National Trade Portal 2.0 | (i3 14 January 2026 | 12:03 PM

24x7 Helpdesk-1800-3010-1000

MINISTRY OF
FINANCE

INDIAN CUSTOMS NATIONAL TRADE PORTAL

Customer Support v Quick Links v/

Registration Electronic Filing E-Payment Enquiry Others

Voluntary Payment
Empowering Choices - A Smarter, Faster Way!

Voluntary Payment now includes enhanced features that deliver:

Payments are now categorized in Separate Duty Users can now view comprehensiv
Heads - making it easier to track, manage, and audit receipts and challans directly in the enquiry

» payment

Every transaction is clearly Labeled and Traceable.
building trust and accountability

er of payment purpose categories has

eased from 28 to 46 1o classify their payments

Streamlined reporting tool to ensure Faster Support expanded from 3 to 10 document t
Error-free reconciliation for your finance teams enabling wider use and improved documen

opt:

ion in the space provided

free Number 1800-3010-1000; Email icegatehelpdesk@icegate.gov.in or Self-Help f on ICEGATE

https://www.icegate.gov.in/#
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Step 12: Under ICEGATE PORTAL > HOME PAGE, select SERVICES > e-PAYMENT > CENTRAL EXCISE

= > C 2% icegate.gov.inficegate-services/e-payment

Indian Customs National Trade Portal 2.0 | [78 14 January 2026 | 12:03 PM Help | 24x7 Helpdesk-1800-3010-1000

TRy ICEBATE
MINISTRY OF g
FINANC E INDIAN CUSTOMS NATIONAL TRADE PORTAL

Video Tutorials - Customer Support Quick Links -

Home > Services

E Payment

Baggage Click Here
Central Excise Duty Click Here
Customs Duty Click Here
SEZ Related Click Here

A Vaani

Hi I'm Vaani, your Virtual Assistant. You can
select from the options below or you can type
your question in the space provided

Site Map Public Feedback Follow us at

Terms & Conditions Contact Us ® @ ®

Privacy Policy




Step 13: Select HOME >Under Central Excise/Service Tax/HSNS Cess > Select Document type HS.

~ B CBIC- Webmail b4 £ icegate-ui-uatphl.apps.testice. X 8 Login > + = (] =

<« =2 C 23 icegate-ui-uatph3.apps.test.icegate.gov.in/#/epayment/epay-home o v ®

FINANCE s

Indian Customs National Trade Portal 2.0 | [f3 23 January 2026 | 06:04 PM 24x7 Helpdesk-1800-3010-1000

INDIAN CUSTOMS NATIOMAL TRADE PORTAL

Public Enquiries
ECL Custom Duty
Home Enquiry Module
Central Excise/ Service Tax/ HSNS CESS SEZ Custom Duty Unaccompanied Baggage Customs Duty

Doc Type * Location *
HS Please Select Location
CE
ST

Captcha ™

YRL27D ) O

HEQRXB3 FS20BECa®DBECd - ElEIL



Step 14: Under Identification number, enter 15-digit(Alphanumeric) HSNS Cess Registration Number.

hd % CBIC- Webmail * 8 icegate-ui-uatph3.appstestice. X 8 login

<« c 2% icegate-ui-uatph3.apps.testicegate.gov.in/#/epayment/epay-home

Indian Customs National Trade Portal 2.0 | F3 23 January 2026 | 05:59 PM

Heawd w94 bihs

Public Enquiries
ECL Custom Duty

Home Enquiry Module

Central Excise/ Service Tax/ HSNS CESS

/HSNS

Doc Type *

HS v

Identification Number *

LOHIT4588AHS001

Captcha *

TLKWY8

1LKWYS 90

@ HAQXRDB = S0

® |+ - s X

Help | 24x7 Helpdesk-1800-3010-1000

SEZ Custom Duty Unaccompanied Baggage Customs Duty

Location *

AMNANTAPUR - 1 RANGE (YL0201) v

>

oBBECavsyea -~ofoon.n
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Step 15: Under Location code, enter 6-digit Range Jurisdiction code as mentioned in the Challan generated originally

~ B CBIC- Webmail x £ icegate-ui-uatph3.appstestice. X & Login £4 + = o =

<« (] 23 icegate-ui-uatph3.apps.test.icegate.gov.in/#/epayment/epay-home w p b 3 @

Public Enquiries
ECL Custom Duty

Home Enquiry Module

Central Excise/ Service Tax/ HSNS CESS SEZ Custom Duty Unaccompanied Baggage Customs Duty

Doc Type * Ton
HS - ANANTAPUR - 1 RANGE (YLO201) -

-

Identification Number
LOHIT4588AHS001

Captcha *

1LKWYS8

1LKWYS8 o

& a3 caoBdBEECE S B = ~affoow
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Step 16: On Clicking “Proceed” button, list of Challans ready for payment will be displayed. Taxpayers can select one or multiple challans to make

payment by clicking “Proceed for Payment” button

v % CBIC- Webmail x £ icegate-ui-uatph3.appstestice. X £ Login x ar - m] X

< c 2% icegate-ui-uatph3.apps.testicegate.gov.in/#/epayment/epay-home bxd I ] @

Indian Customs National Trade Portal 2.0 | #3 23 January 2026 | 05:59 PM

Public Enquiries
ECL Custom Duty
Home Enquiry Module
Central Excise/ Service Tax/ HSNS CESS SEZ Custom Duty Unaccompanied Baggage Customs Duty
Doc Type * Location *
HS v ANANTAPUR - 1 RANGE (YL0201) v

Identification Number *
LOHIT4588AHS001

Captcha *

1LKWY8

1LKWYS @

o

& HQRIFISOROBECaPBYC: ~offoos o
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Select Challan from the list of Unpaid challans
v 2% CBIC- Webmail X @ icegate-ui-ustph3.appstesticer X & Login x | + - [m] X

&« c 25 icegate-ui-uatph3.apps.testicegate.gov.in/#/epayment/unpaid-challans 4 I ®

Indian Customs National Trade Portal 2.0 | 2 23 January 2026 | 06:00 PM 24x7 Helpdesk-1800-3010-1000

A« Public Enquiries

List of Unpaid Challans

Identification Number : LOHIT4588AHS001 Location Code ;: ANANTAPUR - 1 RANGE(YL0201) Document Type : HS
Sr.No Select Challan Number demao.challanType Challan Date Document Number Document Date Total Amount
1 D 2601002319 Fresh Jan 19, 2026, 4:45:50 AM 8089201649 19-01-2026 27992
2 D 2601002317 Fresh Jan 19, 2026, 4:44:49 AM 7809825709 19-01-2026 536556
3 D 2601002316 Fresh Jan 19, 2026, 4:44:15 AM 3190113541 19-01-2026 41247
4 D 2601002315 Fresh Jan 19, 2026, 4:43:25 AM 2240574397 19-01-2026 6545454
5 D 2601002273 Fresh Jan 9, 2026, 4:37:26 AM 1121142741 08-01-2026 36254154

You can select maximum 10 challans at a time

4 saofzd.cnaoBECavdvea ~fooe o



Proceed for Payment
- B CBIC- Webmail x & icegate-ui-uatphl.appstestice. X &8 Login = ar - a x

<« C 2% icegate-ui-uatph3.apps.testicegate.gov.in/#/epayment/confirmed-challans s I ®

Indian Customs MNational Trade Portal 2.0 | {2 23 January 2026 | 06:00 PM 24x7 Helpdesk-1800-3010-1000

o "= 2l B
ICEEATE.

INDIAN CUSTOMS NATIONAL TRADE PORTAL

Public Enquiries
ECL Custom Duty

List of Selected Unpaid Challans

Identification Number : LOHIT4588AHS001 Location Code ; ANANTAPUR - 1 RANGE(YL0201) Document Type : HS

Sr.No Challan Number Challan Date Document Number Document Date Total Amount

1 2601002319 Jan 19, 2026, 4:45:50 AM 8089201649 19-01-2026 27992

)

HQRB P CROBREE A PD YO A e Daw o
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MODE OF PAYMENTS

making payment.

Step 17 : After selecting challans, click MAKE PAYMENT/PROCEED. Then 4 options viz. NEFT, RTGS, Net Banking and Payment Gateway will be available for

> D sakesharmu.chic.govin

< C & e

x | @ caicApps x | @ Home|icegate x @ foservicesicegategowini®lepayn x|
ethod neft-ric

4 February 2025 | 12:31 PM

Help |

247 Helpdesk-1800-3010-1000

fara d=aTera
MINISTRY OF

i"‘:‘. =
FINANCE - .
THDTAN EUSTOMS NATIGNAL TRADE RORTAL
- About Us Advisories

Reports Quick Links —
ECL Custom Duty
Payment Options Total Duty : 303
MNEFT RTGS Net Banking Payment Gateway
—N —h —

MNEFT/RTGS system will not provide payment confirmation status on following days:
- All Sundays.
+ Every 2nd and 4th Saturday in a month.
« National Holidays (26th January, 15th August and 2nd October).

Site Map Public Feedback Follow us at
D 2ac
= Laze

e PN

c aEe =

| [}
[ [}
0
\l ]
]
r
i

o ENG [ 1zm
= W 9 ez B
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After Generation of Mandate Form, the following screen will appear for making payments under NEFT/RTGS,

~ B CRIC- Webmail ¢ & icegate-ui-uatph3.appstestice. X & Login >
SN o T @

icegate-ui-uatph3.apps.testiicegate.gov.in/#/epayment/payment-method/neft-rtgs

<« (&) 23

Haip | 2ec sdpdesk 4800-3010-1000

andiar Custoems Mationsl Trade Porcal 20 | (53 23 Janmary 202 | G501 P

Total Dusy : 27992

Payrment Opticns

Payment Gaseway

NEFT/RTGS system will not provide payment confirmation status on following days:

= ANSundays.
= Every 2nd and 4th Saturday in a menth,
= Mational Holidays (26th January, 1Sth August and 2nd October).

Mandate Form Details
Aecount Nurnter Aecaurn £ Mame
DOZ000HSYLO201B601485927 385060 am1
Wirtual IFSC Code Challan Expiry Date
202602 03 04:45-50.0

RBISOCBICER
Total Ducy Amount
79sz.00
UG} Urion Bank
Unien
() Bankat
Indin
ICEGATE has allow i3 users £ navigate the it= portal. Currently. only indian Bank has been onboarded with this facilicy. ICEG. other baniks approach ICEGATE for
e -
6:01 PM
~ o i)
L = 1/23/2026

B cocmBOBECEa® 3y C=

)
-
0
i



On clicking Net banking, the following screen will appear
v & CBIC- Webmail x @ icegate-ui-uatphl.appstestice: X 8 Login X + — (m] >

<« &) 25 icegate-ui-uatph3.apps.test.icegate.gov.in/#/epayment/payment-method/net-banking a A v O3 @

Indian Customs National Trade Portal 2.0 | E2 23 January 2026 | 06:01 PM 24x7 Helpdesk-1800-3010-1000

& Public Enquiries

NEFT Net Banking Payment Gateway

Pay Using Net Banking

R PEEECT IASKING PART: IDFE L DHANLA

s
FEDERAL Indian CAMARA . RBL Punjab
() FIRST [@F. "] (O] (") Bank OF (") and Sind
BANK Bank Bank BANK BANK India Bank Bank
= IndusindBank  §?1cici Bank re man] 3 @ 1DBI 5Nk
- City
Indusind ICICIBAN HDFC BANK OF Kotak
O e © union Bank KLTD Bank INDIA Q© e Bank
Bank
Union Bank ) e
O s G
= Snitiech =
o :::;“or o Ka’"; YES Bank of uco () Karnatak
Vysy BANK Baroda BANK a BANK
India Bank
e
Tamilnad 0 Egnk
Mercanti Bandhan
le Bank Bank

: -

501 PM
A @ F) 1/23/2026

“©

R EEEEEL LY
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On clicking Payment Gateway, the following screen will appear

=X CBIC- Webmail x & icegate-ui-uatph3.apps.testice. X & Llogin
Q. K N

23 icegate-ui-uatph3.apps.testicegate.gov.in/#/epayment/payment-method/payment-getway

< (&
Help | 24x7 Helpdesk-1800-3010-1000

ICEEATE.

INDIAN CUSTOMS NATIONAL TRADE PORTAL

| E3 23january 2026 | 06:01 PM

Total Duty : 27992

Payment Options
RTGS Net Banking Payment Gateway
=
Pay Using Gateway
Bl o s s S
2 it Maharashi &
| <> S Bt B 7.cco--
S s —~' Bank = ol — KLTD — Bank — ke —~ Bank
m -
— —p - 6:01 PM
= > T é = ~ @ Y@ 0

HoRB PO B®EEC @ DK

“Q

Step 18: Taxpayer can initiate the NEFT/RTGS transactions either online or take a printout of the mandate form and present it and make payment at any

authorized bank branch.
Step 19: If payment is initiated online, confirmation of payment message will be displayed in ICEGATE Portal.

Step 20: If the payment is made successfully by the taxpayer, the taxpayer can check the status in the ICEGATE PORTAL > HOME PAGE, select SERVICES > e-

PAYMENT > CENTRAL EXCISE. Select ENQUIRY> Central Excise/Service Tax/HSNS Cess, then follow Step13,14 &15.
46



TRACKING OF CHALLAN
Step 21: The taxpayer can also check the status of challan Under Menu>HSNS TRACK CHALLAN

47



v [F Central Excise X +

C A Notsecure appgstprep.cbecgov.in/cbec-portal-ui/?hsns

* & Incognito
Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Revenue

#f 4~ 0O
HSNS REGISTRATION tion : C:SALEM > D:ERODE-| > R:DHARAPURAM - | RANGE Last Logged In: Jan 9, 2026, 2:49:07 PM
HSNS E Payment «

Welcome to HSNS Cess Portal

© Copyright Information 2025

ﬁ Finance headline

Indian Inflation ‘= Q Search ." L a o e @ r ] e Eme 0 @) 1301

13-01-2026

Step 22: On clicking “HSNS TRACK CHALLAN”, status of challan will be displayed as “PAID/NOT PAID”
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v @ Central Excise X [

= (s} X
€ > C A Notsecure appgstprep.cbec.gov.in/cbec-portal-ui/?hsns

Q¥ O & @
Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Revenue

Track Challan Status

< Refresh

e T ™ e e e prem——r
Q dd/mm/yyyy

dd/mm/yyyy
1 ABCDE1234FHS005 TK0801 2601002477

[ Search ]Q [ Search ]Q

06/02/2026 HEMAMAHESS.D089101@GOV.IN 9884250720  HSNS CESS ~ 5,600.00 GST BHAWAN 12 10CHENNAI Tamil Nadu 600034

NOT PAID

23°¢ 25 . = e c ENG 1346
Sunny Q search o = ﬂ - 9 E’ ARy G 0120
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Step 23: On clicking the hyperlink under CTIN, Details of Taxpayers summary view will be displayed.

Details of Taxpayer Summary View

HSNS Registration Number Email Address Mobile Number Taxpayer Naine Address CTIN CTIN Date CTIN Explry Date

TTPTRO3650HS001 rnragu26@gmail.com 9442494240 SaumyNarayana Krishnamoorthy 2525 25Karaikal Tamil Nadu 609606 2601000119 28/01/2026 12/02/2026

CDR Details

Commissionerate Commissionerate Code Division Division Code Range Range Code

CHENNAI-NORTH K NUNGAMBAKKAM 10 RANGEI 0

GIDEREY Payment Details

Cess on Pan Masala 0045 12,000.00
Total Amount Rs. 12,000.00
Total Challan Amount (In words) Rupees Twelve Thousand Only
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Step-24- On clicking download payment receipt, e-receipt for HSNS CESS payment will appear similar to Central Excise e-receipt.

CTIN Number : CTIN Date: CTIN Expiry Date:

Transaction Acknowledgement Number :

1G2011920260548066617528462542

IG Reference Number : 002000HSTK10010303383057657873

CIN : C2001261505296599 CIN Date : 20-01-2026

Mame of the Bank : FEDERAL BANK LTD. BSR Code :

Registration Number : CHTPEO365IHS 001 Assessee Name : Kiran

Address : tets test tsetdtset Andaman and Nicobar Islands 609606

Mobile Number : 9442494240 Email i : rnragu2é@gmall.com

Commissionerate : CHENNAI-NORTH Commissionerate Code : TK

Division : NUNGAMBAKKAM Division Code : 10

Range: RAMNGE | Range Code : o1 Location Code : TK1001

T e
Central Excise/ Service Tax Description of Duty Accounting Code Amount Tendered

HS Cess on Pan Masala Rs. 3,256.00/-
HS Cess on Pan Masala Rs. 652.00/-
HS Cess on Pan Masala Rs. 536.00/-

Total Amount (in BRs.) Rs. 4,444.00/-

Total Amount (in Words.) Rupees Four Thousand Four Hundred and Forty Four Only

Payment Mode : Online Payment Channel : NE

1. Status of the Transaction can be tracked under "Track Challan" under Menu--=Epayment
2. Payment status will be set as "PAID" for this Transaction
3. This is a system generated Receipt
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ANNEXURE C - HELP DESK

Help desk currently used for ACES GST portal will cater to the needs of Taxpayers and Tax officers.
Mail Id: cbicmitra.helpdesk@icegate.gov.in
Toll Free Number: 18004250232
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